
ln the \alional Companr Lau 'l-ribunal. Jairrur

TA No. 12712018

UNDER SECTION 252 OF COMPANIES ACT, 2OI3

In the matter of:

M/s Parmar Electricals (P) Ltd.

VS.

ROC & Income Tax Department

Order deliv

Coram: Shri R. Varadharajan, Member (Judicial)

For Petitioner (s)

For Respondent(s)

: Himanshu Sharma, Adv.

Amol Shinde, DROC-DOL

ORDER

Heard. Order reserved.
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